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~  In other cases, where there 
ere no individual meters, payment is 
made by the Department and realisa-
tions made from the allottees at a 
ftat rate on basis of actual expendi-
ture during the previous year. 

(iii) Re.::ooeries: 

Fire and JCav'"ging r axes 

Waler charges 

1964-65 

1965-66 

1966-67 

RI. P. 
55.383' 75 

2,08,070' 54 

2,29,056' 94 

3,44,851' 80 

(b) Taxes and charges paid to the 
Corporation are as follows: 

lor 1966-67 . 

Wat.r chalges 

Rs.l'. 
70,448'46 
(actual) 

2,17,726'28 
1,41,310'27 
86,013' 31 

(Figures for 1965-66 and 1966-67 
relate to actuals and not outstanding 
liabilities. In some cases, it has been 
reported that bills have not been 
received; in others they are under 
dispute). 

SmuulJDr Raaket ID BombaJ 

86t8. flhrt Madhu LIma,.e: 
Sui S. M. BaDer;lee: 
Dr. Bam Manobar LoIda: 
Shri !Ram Sewak Va4av: 
Sui Georp FernllDdes: 
Shri Bukam CiuuUl IKachwal: 
8mi JapaDatb KIlo JOIIhl: 

Will the Minister of FlDaDce be 
pleased to ltate: 

la) whether any eases have been 
filed in respect of the smuggling rac-
ket unearthed in Bombay in roid-
September, 1966 nvolving Mr. GaOll-
kar and others; and 

(b) the stale reached in the pro-
leCution 01 the accused in this case 
an4 the aection under whieh they 

hava ~~  

The Depui)' Prime MbaIater BDd 
Minister 01 FInance (Shri MorerJI 
Desai): (a) and (b). In the case of 
gold smuggling detected in Bombay 
in mid-September 1966 involving Shri 
T.G. Gaokiu' and others, the invBltl-
gations have been completed and it is 
proposed to prosecute the perSOns 
involved under section 120-B of the 
Indian Penal Code, section 135 of the 
Customs Act, 1962 and section 23 of 
the Foreign Exchange Regulation Act, 
1947. A complaint will be filed in a 
court of law as soon as the necessary 
legal formalities have been completed. 
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